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far the Dam had been selected during the
year 1973 but so far nothing has been done
in the matter. The proposal is pending with
Government since long despite repeated
reminders. This Dam will help in irrigation of
a large area of Cuttack and Baleshwar Dis-
tricts besides generating sufficient electric-
ity. | urge upon the Government to take
immediate steps to clear this project and
include it in the Eighth Plan.

(iv) Need forexpeditingrehabliita-
tion of the 5000 families af-
fected by proposed construc-
tion of the Coffer Dam of Mutti-
crore Tehri Project

SHRI C.M. NEGI (Garhwal): Sir, the
Tehri Hydro-electric Development Corpora-
tion has decided to construct Coffer Dam of
mutti-crore Tehri Project for which last date
of submitting tenders is 31st August, 1990.
Butrehabilitation of five thousand families of
Tehri has not been done yet. If the people of
the township are not shifted, there will be a
grave danger to the local population as the
area might be submerged due to choking of
underground tunnels or by any other fault
caused during the construction of above
dam.

| request the Government to look into
the matter. -

(v) Need for upgrading the Lal-
itpurdistrictofU.P.to ‘A’ grade
city

[ Translation)

SHRI RAJENDRA AGNIHOTRI
(Jhansi): Mr. Deputy Speaker, Sir, the Uttar
Pradesh Government had formed the Lal-
itpur district in the last decade. Even after
completing 43 years of independecs, this
area is totally backward from industrial,
economic and agricultural point of view. No
such developmental process as would bring
Lalitpur at par with the other districts of the
State was launched here.
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The percentage of agricultural land in
Lalitpur district is the minimum as compared
to other districts. Then there are no ade-
quate irrigation facilities. A decade ago Lal-
itpur was one of the major Tehsils of district
Jhansi. But even after being declared as a
district, Lalitpur was denied its independent
existence by declaring it as a Jhansi-Lalitput
parliamentary constituency and keeping it
tagged with Jhansi. The consequent effect
was that all the developmental programmes
gotchannelised towards district Jhansialone
and Lalitpur was left to remain backward.

Jhansi and Lalitpur are both ‘B’ grade
cities. The successive developmental proc-
esses is helping the development of Jhansi
but the condition of Lalitpur did not under go
any change. Lalitpur is a no industry district
even today.

The district holds a populace of approxi-
mately twelve lakh people. No opportunities
of employment are available there. Alongwith
the establishment of large and medium scale
industries in the district, Lalitpur should be
upgraded to the category of ‘A’ grade city in
orderto achieve its all round development so
that the industries get an opportunity to flour-
ish there. There is no justification in keeping
it as ‘B’ grade city.

(vi) Need for expanding the tele-
communication network In
Rajasthan

[English)

SHRIMATI VASUNDHARA RAJE
(Jhalawar): Sir, itis a matter of great concern
that adequate attention has not been paid to
the expansion of Telecommunication net-
work in Rajasthan. According to the reply
given by Hon. Minister of State for Commu-
nications in Lok Sabha to the Unstarred
Question No. 10218, dated 24th May, 1990,
no new Post Office has been opaened in 8
Districts of Rajasthan in the last three years.
In 1987-88 and 1988-89 no new Post Office
has been opened in 11 Districts of the State,
It is regrettable that not a single Post Office
was opened in 17 Districts fo Rajasthan in



